
Jammu and Kashmar Pollutaon Control Committee
Parivesh Bhavan, Foresl Complex ll Silk Factory Road
Transport Nagar, Jammu, lao'ooo ll Rajbagh, Srinagar, 190 OOg

Tel- 0191-2476927; ma - membeEecretaryjkspcb@gmail com

The Consuttant Judiciat,
Hon'bte NationaI Green Tribunat,
Principat Bench,
New Dethi.

Date:-0T09-2024

Sub:- Compliance Report of the J&K PCC in OA No. 253 of 2023 titted "Raja
Muzaffar Bhat V/s Union Territory of J&K .

Sir,

ln compliance to the directions of Hon'bte NationaI Green Tribunat, Principat

Bench, New Dethi vide dated 24.05.2024 in OA No. 253 ol 2023 titted "Raja

Muzaffar Bhat V/s Union Territory of J&K, the Comptiance Report of the J&K

Pottution ControI Committee is submitted herewith.

It is therefore, requested that the Comptiance Report may kindty be taken on

record and ptaced before the Hon'bte NGT for consideration.

Your faithf utty,

Encl:- As Above

q60rlzQ--*-
(Ghansh-am Stngh)JKAS -t .g .a+
Member Secretary

J&K PCC

Copy to the:-
1) Sh. G.M Kawoosa, Government Standing Counsel for UT of Jammu and

Kashmir, New De[hi for information and necessary action.

No: JKPCC/NGT tOA 253t 1 65-
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Before the Hon'bte NationaI Green TribunaI
PrincipaI Bench, New Dethi

Origlnat Apptication No. 253 ol 2023

IN THE MATTER OF Raja Muzaffar Bhat v/s Union Territory
of J&K

Comptiance Report of Jammu and Kashmir Potlution Controt Committee
in comptiance to Hon'bte National Green Tribunal directions dated
24.05.2024 passed in OA No. 253 ol 2023 titted "Raja Muzaffar Bhat v/s

Union Territory of J&K .

BaekgrouLrd:

That the Hon'bte Nationat Green TribunaI was pleased to pass

fottowing directions vide order dated 24.05.2024 in OA No.253 I 2023:-

1 . "The J&K PCC is directed to furnish the information in respect of the generation and

processing of MSW in the following tabulated form:-

Status Report:

ln compUance to the Hon'bte Nationat Green Tribunal directions dated

24-05-2024 in OA No. 253 ot 2023, the Chief Executive Officer, Municipat

Councit, Poonch was directed to furnish the status of tegacy waste, daily

solid waste generation and treatment detait and detail. of teachate cottection

and rreatmenr vide this office lerter No. JKPcc/sc./0A1253-2023/20241276-

Page 1of 3 *dbL

2. "Let the reports in terms of the above be filed by the respondent J&K PCC and the

CEO, Poonch and District Magistrate, Poonchwithin eightweeks by e-mait atiudicial
ngt@gov.in preferably in the form of searchabte PDF/ OCR Support PDF and not in the

form of lmage PDF.
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279i dated 06-07-2024 in the prescribed format (Copy enctosed as

Annexure'A').

The Chief Executive Officer, Municipat CounciI Poonch has submitted the

detaits of Sotid Waste and legacy waste on the prescribed format vide his

office No. MCP/2O24-25/519; dated 10.07.2024 (Copy enctosed as

Annexure'B'). The report indicates that:

1. There is totaL of 15000 MT of tegacywaste tying in ward No. 11,

Poonch.

2. Action Ptan has been approved and Tender ftoated for

bioremediation of legacy waste, whlch shatl commence from

August 2024.

3. Segregation at source being practiced and recyctabtes are being

channelized through rag pickers.

4. Titt now, daitygenerated mixedwaste (1 1 TPD) is beingdumped on

the same site,

5. Windrow composting unit of capacity 4 TPD is proposed at site of

legacy waste tit[ no atternate site is identif ied.

6. Revenue department requested to provide 1 acre of atternate tand

for estabtishment of SWM faciLity.

Detaited lnformation in respect of Sotid waste generation and

treatment in prescribed tabutated form is atso enctosed as Annexure'C',

Furthermore, Deputy Commissioner, Poonch has been requested to

recover the tevying of EnvironmentaI compensation from the chief

Executive Office, Municipat Councit, Poonch as an Arrears of Land Revenue

and get the same deposited in the ontine EnvironmentaI Compensation

Fund Account No. 0023040510000001 of the J&K Pottution ControI

Committee with J&K Bank interest @ 12 o/o vide this office

Page 2 of 3

6W+
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No. JKPCC/NGIIOA-253/740 dated 30-08-2024 (Copy enctosed as

Annexu re-D)

For taking penaI action against the defautting officers of office of the

Chief Executive Officer, Municipat Councit, Poonch, matter was taken up

with the Director Urban LocaI Bodies, Jammu vide this office [etter

No. JKPCC/Sc/Yisc/2O24/361 dated 18-07-2024 (Copy enclosed as

annexure- E). The Director, Urban LocaI Bodies, Jammu has furnished the

tist of the officers who have remained posted in different Municipatities of

Jammu division during the [as 5 years incLuding the MC, Poonch in the District

Poonch. 5 Executive Officers have remained posted during the tast 5 years

vide No. DULil/202412308 dated 20-07-2024 (Copy encLosed as Annexure-

F). Necessary documents are under preparation for initiating penat action /

prosecution against defautting officers as warranted under the retevant

provisions of Environment (Protection) Act, 1986.

Prayer

ln the premises, it is therefore respectfulty prayed that the compliance

report may kindty be taken on record before the Hon'bte NationaI Green

TribunaI for conslderation.

ron,n.#,,LQtilF
Member secretlry 7'9 24

J&K PCC

Page 3 of 3
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Jammu and Kashmir Pollution Control Committee
Paflvesh Bhavan. Forest Complex ll Srtk Factory Road
Transport Nagar, Jammu, '180 006 ll Ralbagh, Srinagar. '190 OO8

1 e . 0191.2476927 mait - membeGecretaryjkspcb@gmail.com

Chief Executive Engineer,
Municipal Council,
Poonch.

REMINDER

No.: fKPCC/Sc./oA 253-zoz3/zoz4/216-A11 Date: o(- 07-zoz4

Sub: OA No. 253-2023 titled "RaiaMuzzaffar Bhat V/s Union Territory
of fammu & Kashmir".

Ret No.: JKPCC/Sc./OA 253-2023/2024/144-147; dt: 12-06-2024

Sir,

With reference to this office No. IKPCC/Sc./OA 253-2023/2024/144-

147; dt: 12-06-2024 as per the subject captioned above, information in

respect of the generation and processing of Municipal Solid Waste, to be

submitted to Hon'ble NGT in prescribed formats, in compliance to the

directions issued vide dated24.05.2024 is still awaited.

Encls: As Above

Yours faithfully,

ry,

,1chansffiffi;nr.
plfUemberSecretary r.l, 7,Copy to:

1. Director, Urban Local Bodies, Jammu for Information.
2. Regional Director, f&K Pollution Control Committee, fammu for

information.
3. Divisional Officer, Poonch for information & necessary action

Accordingly, you are once requested to furnish the requisite

information in prescribed formats, enclosed as Annexure I & II by or

before 10.07.2024.
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't.

Silk Factory Road
Rajbagh, Srinagar,'1 90

As such, you are requested to furnish the req

prescribed formats, enclosed as Annexure I & II by or

Encls: As Above

Jammu and Kashmir pollution Contro! mmittee
Parrvesh Bhavan, Forest Comolex ll
Transport Nagar, Jammu, 1BO 006 ll 008

T el - 0191-247 6927; matl - membersecretaryjkspcb@gmail.com
,lUzLiFE

Chief Executive Engineer,
Municipal Council,
Poonch.

No.: f Kpcc/sc./oA2s3-2o23/2\24/ 1\q- )qt Date: lLoo_zoz+

Sub: OA No. 253-2023 titled "Rafa Muzzaffar Bhat V/s Union Territory
of fammu & Kashmir".

Ref: NG7'order dated 24.05.2024.

Sir,

Please refer to the subject & reference cited above n this connection, I

anl to convey that information in respect of the genera and processing

of Municipal Solid Waste is to be submitted to Hon,bl NGT in prescribed
fornrats in con'rpliance to the directions issued vide dated 24.0s.2024 Icopy
enclosedJ

uisite information in

before 30.06.2024.

Copy to:

YourE fairhfully,

tte

ptfi )t
em er Secretary

KAS 
\*

ra.6-Y

1. Director, urban Local Bodies, Jammu for Information.
2. Regional Director, ]&K pollution control committee, Jammu for

information
3. Divisional officer, poonch for information & necessary action.

263



\)
Annexure-I

(A) Legacy Waste:

(il
Name of
District

(i i)
Legacy
waste
site

[iii)
Area
covered
by the
Iegacy
waste

(iv)

Quantity
of, the
Waste
(in MT)
in each

site

[v) Composition of the Waste (\,il

Process
adopted
to
remediate
at each

s ite

(viiJ

Timelines
to
process
at each

site

(viii)

Final
destination
of the
components
at (vJ

(ix)

Action plan to
remediate and
recover the sites at

[iii] (in sq km)
with earmarked
Budget

a)

Inerts (Vo)

(Construction
Waste, Wood,
Glass, etc)

b)

Compost
(o/o)

organic.

c)

RDF

(vo)

Plastic

dl

If any
other
material
('/o)
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\/
Annexure-II

(B) Daily Solid Waste Generation & treatment details:-

(i)

Narrres of
D istrict

(ii)

Waste
generation
(in TPD)

[iiiJ

Break up of
Waste
Generated
(in TPD)

(iv)

Method of Treatment in the
District [in TPDI

t\,

Final
Destination
of Each of
components
of fivl

(vil

Break up details of waste processing

(viiJ

Action Plan to Process
1,00 o/o Waste

al bl c) dl

State/UT Urban
Areas
(uLBl

Rural
Areas

0rganic
Material
(Wet
Waste)

Inserts RDF Other Energy
Plants

[Waste
to
Energy
Plantsl

Bio
Compost
Units

Used in
Cement
Units

Land
Fill
Sites

Other
uses
of
inerts

Time
lines

Budget
outlay

Proposal

[C) Details of Leachate Collection And Treatment

Garland drain around the Leachate
dump

Capacity of the dump to collect
Leachate from Garland drain

Generation of Leachate in MLD Treatment of Leachate
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N.rl

Oflice of the *"ii:t_f_T Council poonch

The Member Secretory,
J&K PCC,
J&K Jommu.

No. MCp /2A24_2St st I
SubjecL -

Sir,

r' Director urb-g-n Locar Bodies J.ammu for kind information.2' Divisiona r offi cer, rci"pro"n ch ro i'r;;;, llf i n formation .

Doled: to.A7.2024

,"j#;'J?-j:#,X1,.". "Roio Muzorror Bhor vs Union Territory or

Muni

Kindly refer the subiecl ciled obove, in lhis conneclion; rhe requisileinformotion i.e generorion ond processing of Municipor sorid wosre, ro besubmitled lo Hon'ble NGT in prescribed formots ore encrosed for fovour ofkind perusol.

Ec {*)6nrr) Yours foithfully

t)r" ryCopy to the:-

fifl ^
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I
(A) Legacy Waste:-

(i)
Name

of
District

(iii)
Area

covered
by the
legacy
waste

(iv)
Quantlt

yof
the

rflaste
(ln MT)
in each

site

(v)
ComposiUon of the Waste

(vl)
Process

adopted to
remedlate at

each site

(vii)
Tirnelines
to grocess

at each
site

(viii)
Final

destinati
on of the
compone

nts at
(v)

(ix)
Action plan to
remediat€ and

rec8vsr the sites
at (iii) (in sq

krn) with
earmarked

budget

a)
Inerts
(%)

(Const.
waste,
wood,

glass, etc) 
]

b)
Compost

(06)
organic,

c)
RDF (o/o)
plastic

d)
lf any
other

material
(%)

Poonch W. No.
11

4 acre 15000 20 40 35 Bio
Remediation

December
2024.

Action plan has
been approved
on Lltn NARC
meeting held on
05-01-2024.
Tender has been
floated on JK
tender for
bioremediation
of legary waste.
The work will be
started by
August-2024.

v
)

Annexure-I

(i i)
Legacy
wastB
site

5

I a

267



(

E
Annexure-If

ils: -
(B) Daily Sotid l{llaste & treatment

(iv)
Method of treatment ln the

Dlstrict (tn TpD)

(i )
Name of
District

( ii)
Waste

generati
on (in
TPD)

(iii)
Break up of

Waste
generation

(ln TPD)

a) b) c) d)

Final destinaflon
of each of

components of
(iv)

Break up detalls waste
processlng

(vl)
Action Plan to Fmcess 100%

waste

/UT n
Areas
(uL8)

Rur
al
are
as

Organlc
materlal
(wet
waste)

Inerts RDF Other E

n
e
r
I
v
P

I

a
n
t
s
(
w
a
s
t
e
t
o
E

n

Comp

Units

Bio

ost

Used in
Cemen
t Units

La
nd
Filt
sir
ES

ot
he
r

us
es
of
ine
rts

'fime
lines

Bud
get
outl
ay

Proposal

)

State
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C

(

Ee
r
I
v
P

I

a
n
t
s
)

Poonch ]&K UT 11
, Munldpal
council works
with the
strategy of
segregation at
source and
reqyclables
recovered from
dry waste is
sold to lnformal
rag Plckers
engaged ln the
door to door
collection of
municipal solid
waste.

r The work of
bioremediatlon
of legacy waste
lying at MC

Poonch will be
started bY

August 2024.
Due to the
unavailabilltY of
suitable land for
the cons!rucllon

N

il

Marc
h
?.0zs

)
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(

EcompostlnE
facility to treat the
wet waste till the
suitable land ls
not tmnsferred in
the favor of
Munidpal Councll
Poonch for the
establishment of
Solid waste
Processing facility.
The Municipal
Council Poonch is
also following up
with Revenue
Department
Poonch for
providing
encumbrance free
land of 1 acre to

processing facility
to treat the daily
generated
municipal solid
waste ln a proper
scientiftc way.

creata

sslld waste
management
plant at MC
poonch all the
untreated waste
is stored on the
HDPE liner &
covered with
tarpaulln sheet,
so this waste
will be treated
with the legacy
waste.
Simultaneously
MC Poonch is
working on the
plan to create a
4 TPD windrow
composting
facllity to treat
the wet waste
till the suitable
land is not
transferred ln
the favor of
Municipal
Council Poonch
for the
establishment of
Solid waste
Processlng
facility.
The Municipal
Council Poonch
is also following
up with
Revenue

)
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C

(

E
providing
encumbrance
free land of 1

prccesslng
facility to
the
generated
municipal
waste in

toacre
waste

treat
daily

a
scientificproper

way,

of Leachate in
MLD Leachate dump

drain
Leachate from

to

)

(c) of Leachate Collection And

Garland of the Treatment of

a
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Annexure- c

Timelines
to
process
at each

site

(vii)

Process
adopted to

remediate
at each site

(vi)

d)

If any
other
material
(vo)

c)

RDF
(o/o)

Plastic

b)

ComPost
(o/o)

organic.

a)

tnerts (%)

(Construction
Waste, Wood,

Glass, etc)

(iii) Area

covered bY

the legacY

waste

(iv)
QuantitY
of the
Waste
(in MT)
in each

site

LegacY waste
(ii)

site

D istrict

(i)
Name
of

N/ADecember
2024(as
per CEO

MC,
Poonch
RePort).

Nil as of
now.

5354020150004 acreW. No' 11Poonch

(A) LegacY Waste: (viii)

Final
destination
of the

comPonents
at (v)

(ix)

Action Plan to

remediate and

recover the sites

[v) ComP osition of the Waste

at (iii) (in sq km)

with earmarked

As rePo rted bY

CEO, MC Poonch'

Action Plan has

been aPProved in

11th NARC

meeting held on

05-07-2024.

The agreement
has been signed

and work will be

started in the

SePtember 2024'

96t^,t-

I
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Annexure-ll
(B) Daily Solid Waste Generation & treatment details:-

(ivl

Method of Treatment in the
District

ti)

Names
ol

District

Waste
generatio
n (in
TPDJ

(i i)

Break up of Waste
Generated [in
TPDJ

(iii)

a) bl c) d)

Final
Destina
tion of
Each of
compon
ents of

V

Iv) (vi)

Break up details oIwaste processing Action Plan to Process 100
7o Waste

(vii)

Urban
Areas
(uLB)

Rural
Areas

Organic
Material
(Wet
Waste)

I nerts RDF Other Energy
Plants
(Waste to
Energy
PlantsJ

Bio
Compost
Units

Used in
Cement
Units

Land
Fill
Sites

0th
er
USES

of
iner
ts

Time
lines

Budg
et
outla
v

Proposal

Poonch 11.350 11 TPD 0.350 Nil Banks
of River
Suran

NA.
There is no waste processing plant as of now

Decemb
er,
2024

85.33
lacs,

lant.

3 No. of
waste
processi
ng units
includin
g Bio-
gas

(c) Details of Leachate coltection And Treatment (Not Applicable)
Generation of Leachate in MLD Garland drain around the Leachate

dump
Capacity of the dump to collect
Leachate from Garland drain

Treatment of Leachate

I

(in TPDI
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Legacy Waste

(

[i)Name ot
District

(il)t.egacy
waste sites

(iii)Area
covered by
the legacy

waste

( iv)Quantit
y ol the

waste (in
MT)in

each site

[V)Composition of the waste

(vi) Process
adopted to

remediate at
each site

(vii)Timelin
es to

process at
each site

(viii)Final
Destination of

the Components
at (v)

(ix)Action Plan to
remediate and

recover the sites at
(iii) (in Sq Km) with
earrnarked Budget

Inerts (o/oJ

(Constructi
on Waste,

Wood,
Glass EtcJ

Compost
(vo)

Organic

RDF(o/o)

Plastic

if any
other

material
(Vo)

Poonch
Near River

Sites

District
Poonch
(Rural
areas)

0.05 0.02 0.01 0.02 0

Through hiring
agencies &

through
rackpickers

weeks time
or

whenever
required

Sold further to
Kabarais 50 kanal

9P0*-
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Artxe-+- -D

190 008

Deputy Commissioner,
Poonch.

No. JKPCC/NGT/ OA-253/+ t\ o Date: 30 -08-2024.

Sub: Recovery of EnvironmentaI Compensation levied upon Chief Executive Officer
MunicipaI Counci[, Poonch.

Sir,

Ptease refer to this office letter No. JKPCC/OA-2s3120241945-952 dated 18-04-

2024 in lhe above captioned subject (Copy enclosed), whereunder, request was made

for recovery of Environmental Compensation levied upon the Chief Executive Officer,

Municipal Council, Poonch vide order No. 06-JKPCC of 2023 dI.22-02-2023 (Copy

enctosed). Subsequentty, EnvironmentaI Compensation was again tevied upon the Chief

Executive Officer, MunicipaI Councit, Poonch for viotation of the Sotid Waste

Management in District Poonch vide Order No. 01-JKPCC ot 2024 d|.22.05.2024 (Copy

enclosed)

It is once again requested to kindty get the tevied Environmental Compensation

recovered from the Chief Executive Office, Municipat Councit, Poonch as an Arrears of

Land Revenue and get the same deposited in the ontine Environmental Compensation

Fund Account No. 0023040510000001 of the J&K Pottution Control Committee with J&K

Bank interest @ 72 o/0.

Yours faithfulty,

Jammu and Kashmir Pollution Control Committee
Parivesh Bhavan, Forest Complex ll Silk Factory Road
Transport Nagar. Jammu. 180 006 ll Rajbagh, Srinagar,

Tel -0191'2476927; mall - membeEecrelaryjkspcb@gmail com

(nn...#t,4efi
Member Secretary
J&K PCC

JKAS

h e.>l
Copy to:

1. Regionat Director, J&K Pottution controI committee, Jammu.
2. Chief Executive Officer, Municipat Councit, Poonch for information and

comp[iance.
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Annt z
Jammu and Kashmir pollution Control Committee

Parrvesh Bhavan, Forest Complex ll Sitt Factory Road
Transport Nagar, Jammu, 180 006 ll nalOagh, Srinagar, 190 OOg

Tet . 01(t t.Za76!27; mait . mombersecretaryjkspcb@gmail com

Director,
Urban Local Botlics,
f anrnru.

No.: Ir(PCC/Sc. /Misc. /20?4,/16l Date: l*Oz-ZOZq
sttb: \riolation of solicl waste Managernent Rules, 2o16by Local Bodies.
Sir,

Please refer to ilre subject cited above. In this connection, I am to convey
that the Hon'ble NGT during the course of hearing in different cases has
directed I&KPCC to proceed with prosecution of officials/ officers who are
responsible for violation of Solid waste Management / plastic waste
It{anagenr ent / C&D Waste Management Rules.

Accordingly, you are requested to kindly provide us the Iist of officials /
officers rvho have held executive positions from zoLg onwards for the
follorving Local Authorities.

1. MC, Bhaderwah

2.MC, Batote

3. MC, Udharnpur

4.MC, Poonch,

5. MC, Rajouri

6. MC, R. S Pura

7. MC, Nowshera

Yours Sincerely

l g.'? .T
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At.net _
fry,'*/g.i$n&,

v Government of .Iam mu and Kashmir,
P-i f e cto ra t-e- gf .,H r.b a n Lo cn"l"-B o 4 i es' J a m m q

(Near Railhead Complex Opposite Petrol Pump, Jammu.)
(Ph/Fax: 0191-2470050) (Mail ID: dlbjammuQ)gmail.cqm)

( Website ; hltps ; l/u I biam mu.jLggv,inl)

The Member Secretary,
j&K Pollution Control Committee,
Jammu.

'\,-. i ii
No:-DULBJ/ZOZ4I1, jii'i-: Dated:- J': I /i 'l ''r .i

Subject:-Violation of solid Waste Management Rules, 2O16 by Local
Bodies.

Sir,
Kindly refer to your communication No:- IKPCC/SC/Misc/2O24/36I

dated 7UA7/?.O24 regarding the subject cited above. In this connection, the
requisite information of Executive Officers posted in concerned ULBs is
mentioned below for our rusal: -

Name of
ULB

Municipal
Council,

Udhampur

<1

1q
Municipal
Council,
Poonch2e)

a.z!

?

?

4

S.No, Name of Executive Officer Period of posting Present status of
Executive Officer

1 5h. Mohd Ashraf Zart ar 01.08.2016 to 16.10.2020 Retired
1 Sh. Yousuf Ul Umar Active service

Sh. Sanjay Sharma Active service
Sh. Ravi Saini

Municipal
Committee
Bhaderwah

1.7. 10.2020 to 30.04.2023
202401.05.2023 to 14.02.

L5.02.2024 till date Active service
Sh. Ravinder Kumar (Addl 21.L2.2019 to 16. 10,20205

6 Sh. Ninad Sen 17.10.2020 to 17.04.2021
Retired

Active service
7 Sh. Saniay Kumar 18.04.2021 to 13.10.2022 Active service
8 Sh. Muneer Ahmed 15. 10.2022 to 22.01.2024 Retired

Sh. Sudershan Singh (Addl.) Active service
10

Municipal
Committee,

Batote

Sh, Raiesh Kumar
23.01.2024 to 13,02.2024
15.02.2024 to 30,06.2024 Retired

Sh. Santosh Kotwal 04.07.2015 to 16.10.2020 Retired11
12 Sh. Sanjeev Gandotra 16. 10.2020 to 31.08.2021 Retired

Sh, Amit Choudhary Active service
L4 5h. Dalip Kumar Abrol

02.09.2021 to 14.09.2022
15.09.2022 to 30.09.2023 Retired

r5 Sh. Amit Sharma 03.10.2023 to 15.03.2024 Active service
5h. Nitin Gupta 16.03.2024 to 24.06.2024 Active service
Sh, Vishal Kumar Sadhotra 25.06.2024 to till date Active service
Sh. Gharu Ram (CEO) 0t/2OLg to 09/2020 Retired
Sh. Mushtaq Hussain t0/2A20 ro 09/2022 Active service

L0/2422 to 03/20?3 Active service
a4/2A23 Active service

') ")

')?

24

5h. Mushtaq l-lussain (Addl.)
5h. Mohd l-lanief look after E.O

V.P. Si h Look after E,O

5h.M d Bashir
Sh. Mohd

r9

--dilroit
to till date

08/2018 to 06/20

A512023 to 08/2023

Retired

Active service
Active service

25 Retired
26
27

5h. Manzoor Ahmed Lone
Sh. Kasturi Lal

5h. Kalaish Chander Sharma

Raina
Sh. l'lus Hussain

Retired
Ac-!iy5: 9 e_rv i qg_"--_.*

Retired
Active service

30
29 Sh. Molrd Yarloob

Sh. Mushtacl Hussain Active service
31

Municipal
Council,
Rajouri

Sh. Mohd Yousf-Ul- Umar

07/2Ar9 6 12/2019
ro 01120_?9-

05/2020 to 10/2020
rt/2otl to 04i 2021
A5/2AZt to 10/2023

Lr/2423 to 22.02^2024
23,02.2024 to till date

01/2019

Active service
Sh. Kailash Chander32 27.08.202,3 to 17.10.202t) Retired

33 Sh. Subash Chander Active service
Sh. Ravi SainiAAJT *- Active service
Sh. P. R, Sanqra 15.02.2024 to 2 1.06.2024

21.06.2024 to till dare

t7 .LO.2020 to 1 5. 10, 202 ?

-rs.iti:o)z to lq.bi,zoi,r

Municipal
Committee,

R S Pura

Sh. Vinod Kumar
Active

service36

r
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Yours faithfully,
(- r".-4

Urban ies,

37 Municipal
Committee,
Nowshera

5h. Kasturi Lal Raina a8l2ol7 to 03/?020
Sh. Mohd Yaqoob 10.?020 to .Ocfz1l2a2l

39 Sh. Subash Chander Raina o4l7o2r as/?a21
40 Sh. Raju Samyal (Tehslldar) 05/2021 to A4l2o23
4l Sh. Mushtaq Hussain a5/2A23 to 10/10/2023
42 Sh. Varinder Pal Singh (Addl,) t 1 / rO / 2073 to 22 / A2 | 2024
43 Sh. Jodh Rai {Addl.} 23 / 0217024 to 07 ft7 /2a24 Active service
44 Sh. Anish Gondotra t7/07124 to till date Active service

Retired
38 Active service

Active service-
Active seryice
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